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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW OELHI

0.A.M0.1503/2002
M0 -Ne<192) [ 9502
Tuesday, this the 4th day of June, 2002

Hon’ble Shri Justice ashok Agarwal, Chairman
Hon’kle Shri S.4.T. Rizvi, Member (&)

1. Manju Aggarwal w/o A.K. dggarwal
52—, Pkt.-C
Sidhartha Extn. Delhi-14

2. Winod Kumar s/0 R.M.Chandla
18~F D& Block Hari Magar,
Mew Dalhi

£Y

% B.K.Sharma s/0 L.P.Sharma
83/348, Sec.l, Gole Market,
s

R,
l

s Delhi-1

—-

de

4. mmar Singh s/o ROPLSingh
: Yill. Salarpur
R Gegha, HOIDA

5. Maresh Kumar Gureja s/fo D.M.Gureja
B~5/69~70, Sactor-7
Rohini, Delhi-ss

o

Anuradha Mittal w/o R.S. Mittasl
G-1/45, Sector-15

Rohini, MNew Delhi-55

, ‘ ) < FAbplicants
(By rdvocate: Shri Deepak Verma

Yarsus
1. The Secretary (Planning)

GMCTD, Delhi Sachivalva
Flavers Bldg., I.P.Estate
ety Delhi-2

2. - The Secretary,
Service Depltt. GMOTD
Delhi Sachivalva
Flavers Bldg., I.F.Estate
Metw Dalhi-2

i ‘The Secretary

Delhl Subordinate Serviece Selec
UTCS Bldg. Behind Karkardoma Comp e
Vishwas MNor. Shahdara, Delhi-z7

< HEespondents

ORDER (ORAL)
Shri s.Aa.7T. Rizvi:
&ll the six applicants in the present 08, who are

Data Entry Operators (DEOs) in Group C7, aspire to get:

62/?rommted to the next higher post of Assistant Programmer
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in the pay scale of Rs.5500- -Talslo WA The recrultmant
rules still in force provide for 100% recruitment to the
v -
past of Assistant FProgrammer by e dirsct reciultmant.
Howswer, the Caforesaid rules  have bsen modified to
provide for filling of'25% posts of Assistant Programmer
by oway of promotion from the post of DEQ. The mad PLT Lsodd
rules  are wet to be notified though these have Dbeen
approved already by the service department and, according
ten  the learned counsel appearing  on behalf of the
applicants, The fS$ue of nofification after approval Dby

the service department Is  only a fTormality to ba

completed, and no fresn decision is reguired to be taken

by the respondents before the aforesaid rules are
I d
hotifiedN The learned counsel also places reliasnce  on

Delhi  administration, Dslhi (Se ce 11 Departmsnt) OM
dated 30.11.1988, a copy of which has been placed before
ux for submitting that after the modified rules have been
spprovesd by The -gérwice d@partment) *he samse  arsa

. . .. L : 3
S compulsor rily required to be notified within four wesks EE&W&#Q:

The modifisd rules  in

guestion should have besn notified some time In  the.

middle of May, 200Z. according to him, the delay which
hae taken place in notifying the modified recrultment

rules cannot. deprive the applicants of their right to be

considered for promotion in accordance with the aforesald
modified rulea. A representation has been filed by the

> ffar

applicants on  2Z8.5.Z00%Z LDHLALHLHQJPWqUQ$L thaL 25% of
the wvacancies notified in May, 2002 which work,EEQE to

two  wvacnanciss should be kept vacant toe be Ffilled by

oromotion of  the OEOD  Gr. "* officials, like the
applicants. The aforesaid notification provides Tor
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gight vacancies in the post of Assistant Programmer to be
filled all by way of direct recrulitment. aAccording Tt
the lsarnsed counsel appearing for the applicant, 1f the
aforesaid modified rules are taken into account at lzast

two (25%) of the aforesaid notified vacancies should have

been set apart for being filled by way of proemotion.

x
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regard  to  the submissions mads oy

the lsarned counsal  and  the aforestated facts and
”)rrumsia gs, we Tind that it would be just and propsr

to  dispose of the prasent 08 at this wvery stage itself

ewan  wWithout issuing notices with a direction to the

respondents to consider the aforesald representation

dated R28.5.Z2002  and to pass a reasoned and a speaking

order therson expediti@usli[ Wee Further direct that
until orders as above are passed, the appointments, If

any, made To the post of Assistant Programmer, will be
subiect to the outcoms of the decision taken bw  the

L%
respondents while passing 2 orders as above.

. Present 0O& is disposed of in the afarestated

terms.
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{(S.A.T.Rizvi (A& hg
Member (A) C

figarwal)
i rman

Jaunil/



